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A bstract of the Proceedings of the Council of the Governor General of India,

assembled for the purpose of making Laws and Regulations under the
provisions of the Act of Parliament, 24 & 25 Vic., cap. 67.

The Council met at Government House, on Tuesday, the 21st December, 1875.

PRESENT

His Excellency the Viceroy and Governor General of India, G.M.8.1,
presiding.

His Honour the Lieutenant-Governor of Bengal.

Ma,]or—General the Hon'’ble Sir H. W. Norman, x.c.n.

The Hon’ble A. Hobhouse, qQ.c.

The Hon’ble E. C. Bayley, c.s.1.

The Hon’ble Sir W. Muir, x.c.5.1.

The Hon'’ble Sir A. J. Arbuthnot, x.c.s.1.

Colonel the Hon’ble Sir Andrew Clarke, R.E.,, K.C.M.G., C.B.

The Hon’ble John Inglis, c.s.1.

The Hon’ble Sir Douglas Forsyth, ¢.s., k.C.8.1.

The Hon'ble Ashley Eden, c.5.1.

The Hon’ble T. C. Hope.

His Highness Mabaraja Iswariparshad Narayan Singh Bahadur, of
Benares.

The Hon’ble D. Cowig.
The Hon’ble Raja Narendra Krishna, Bahadur. .

[ ]

INDIAN TELEGRAPH BILL.
The Hon’ble MR. HoBHousE presented the Report of the Sclect Com-

mittee on the Bill to amend the law relating to 'Tclegraphs in India.

STAMPS AND COURT FEES BILL.

The Hon’ble Mr. INcL1S moved for lcave to introduce a Bill to consolidato

and amend the law relating to Stamps and Court Fees. He said that the
main objcot of this Bill was to consolidate into one compact and clearly ex-
pressed enactment the law rclating to Stamps and Court Fees, which was
now scattered over nine or ten Acts, a large number of notifications of tho
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Government of India, and several decisions of the High Courts—a'statc of
things which was nccessarily productwe of great inconvenience to the pubhc
‘At the same time advantage had been taken to settle certain points of doubt-
ful law, and clear up certain difficultics which had been felt in the construction
of Act XVIII of 1869. He would not take up the time of the Council by
making any further remarks on the plescnt. ocqasion, but would reserve what
he had to say in cxplanatxon of the provisions of the Bill till he introduced
it, if the Council would give him permission to do so.

The Motion was put and agreed to.

REFORMATORY SCHOOLS BILL.

The Hon’ble Sir A. J. ARBUTHNOT moved that the Hon’ble Raja Naren-
dra Krishna be added to the Select Committee on the Bill to provide Reform-
atory and Industrial Schools. He said it seemed desirable that a Native
member of the Council should be on the Committee on that Bill.

The Motion was put and agreed to.

The Council then adjourned to Tuesday, the 4th January, 1876.

WHITLEY STOKES,

Secretary to the Government of India,
Legislative Department.
CALCUTTA; } i

The 21st December, 1875.

-

o 8. Q. P, 1.—No. 77 L. D.—0-6-11,



	001
	003
	004
	005
	007
	008
	009
	010
	011
	012
	013
	014
	015
	016
	017
	018
	019
	020
	021
	022
	023
	025
	026
	027
	028
	029
	030
	031
	032
	033
	034
	035
	036
	037
	038
	039
	040
	041
	042
	043
	044
	045
	046
	047
	048
	049
	050
	051
	052
	053
	054
	055
	056
	057
	058
	059
	060
	061
	062
	063
	064
	065
	066
	067
	068
	069
	070
	071
	072
	073
	074
	075
	076
	077
	078
	079
	081
	082
	083
	084
	085
	086
	087
	088
	089
	091
	092
	093
	094
	095
	096
	097
	098
	099
	100
	101
	102
	103
	104
	105
	106
	107
	109
	110
	111
	112
	113
	114
	115
	116
	117
	118
	119
	120
	121
	122
	123
	124
	125
	126
	127
	128
	129
	130
	131
	132
	133
	134
	135
	136
	137
	138
	139
	140
	141
	142
	143
	144
	145
	146
	147
	148
	149
	150
	151
	152
	153
	154
	155
	156
	157
	158
	159
	160
	161
	163
	164
	165
	166
	167
	168
	169
	171
	172
	173
	174
	175
	176
	177
	178
	179
	180
	181
	182
	183
	185
	186
	187
	188
	189
	190
	191
	192
	193
	194
	195
	196
	197
	198
	199
	200
	201
	202
	203
	204
	205
	206
	207
	208
	209
	210
	211
	212
	213
	214
	215
	216
	217
	218
	219
	220
	221
	222
	223
	224
	225
	226
	227
	228
	229
	230
	231
	232
	233
	234
	235
	236
	237
	238
	239
	240
	241
	242
	243
	244
	245
	246
	247
	248
	249
	250
	251
	253
	254
	255
	256
	257
	258
	259
	260
	261
	262
	263
	265
	266
	267
	268
	269
	270
	271
	272
	273
	274
	275
	276
	277
	278
	279
	280
	281
	282
	283
	284
	285
	286
	287
	288
	289
	290
	291
	292
	293
	294
	295
	297
	298
	299
	300
	301
	302
	303
	304
	305
	306
	307
	308
	309
	310
	311
	312
	313
	314
	315
	316
	317
	318
	319
	320
	321
	323
	324



